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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 31.03.2021 (WEDNESDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 

 

   For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 237 of 

2021 

 

 

Kumar Casting Pvt. Ltd. 

Vs. 

Punjab National Bank & Ors. 

Shiker Deep 

Aggarwal 

 

2.  Comp. App. (AT) 

(Ins) No. 238 of 

2021 

 

 

Chandralekha Constructions Pvt. Ltd. 

Vs. 

Khandelwal Group Pvt. Ltd. 

Mukesh Rana  

3.  Comp. App. (AT) 

(Ins) No. 250 of 

2021 

 

 

Sudip Bhattacharya 

Vs. 

Ocean Sparkle Ltd. 

Amir Arsiwala  

4.  Comp. App. (AT) 

(Ins) No. 251 of 

2021 

 

 

 

Sudip Bhattacharya 

Vs. 

Premier Jet Services Ltd. 

Amir Arsiwala Malak Bhatt 

5.  Comp. App. (AT) 

(Ins) No. 252 of 

2021 

 

 

 

Saurabh Bhuta 

Vs. 

Edelweiss Asset Reconstruction 

Company Ltd. & Anr. 

Sharath Sampath  

6.  Comp. App. (AT) 

(Ins) No. 254 of 

2021 

 

 

Jaivik Samaratsingh Parihar 

Vs. 

Korea Trade Insurance Corporation 

 

 

 

Shweta Bharti  

7.  Comp. App. (AT) 

(Ins) No. 255 of 

2021 

 

 

 

 

Seya Industries 

Vs. 

Beacon Trusteeship Ltd. & Ors. 

Puneet Jain  
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8.  Comp. App. (AT) 

(Ins) No. 262 of 

2021 

 

 

Chandan Mitra 

Vs. 

Amit Goel and Anr. 

Vishnu Sharma  

9.  Comp. App. (AT) 

(Ins) No. 270 of 

2021 

 

 

Dharam Chand Yadav 

Vs. 

Devendra Singh 

IRP in the CIRP of Sidhartha Buildhome 

Pvt. Ltd. & Anr. 

S.K.Pandey  

 

     

  For Admission (After Notice) 

10.  Comp. App. (AT) 

(Ins) No. 102-104 

of 2021 

 

Innoventive Ventures Ltd. 

Vs. 

Dhinal Shah 

Liquidator of Innoventive Industries Ltd. 

& Ors. 

 
 

Shiv Kr. Suri  Pooja Mahajan  

   

  For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 503 of 

2020 
 

 

Babumanoharan 
Vs. 
Indian Bank & Ors. 

Aniruddha Deshmukh Jayesh V. Dolia-R1 

Ramaswamy 

Meyyappan-R2 

Umesh Garg-R3 

 

 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                                              -sd/- 

2. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

